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learning aids and eqUipment 
based on functional assessment 

registration of power of attorney In respect of 
such houses? 

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI DAULAT RAM SARAN) 
(a) to (e) the information IS being collected 
and will be laid on the Table of the Sabha 

Project Integrated Education for the 
Disabled 

1154-A SHRI D AMAT Will the MiniS-
ter of HUMAN RESOURCE DEVELOPMENT 
be pleased to state 

(a) whether a number of State and 
Union TerritOries have JOined the Project 
Integrated EducatIOn forthe Disabled (PIED), 

(b) If so, the name of the State and 
Union TerritOries where this project has been 
launched, 

(c) the salient feature of the project 

(d) whether any project has been 
launched for the benefit of mentally retarded 
children, and 

(e) If so, the details thereof? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI 
RAJMANGAL PANDE) (a) Yes, Sir, 

(b) The State of Haryana, Madhya 
Pradesh Maharashtra, Mlzoram, Nagaland, 
Orissa, Rajasthan and Tamll-Nadu and the 
Municipal Corporations of Deihl and Baroda 
have Jomed the Project 

(c) to (e) The Project envisage cover-
age of children with all disabilities mcludmg 
the mentally handicapped The saltent fea-
tures of the Project are 

(I) 

(II) 

(III) 

Composite area approach to 
planning and management of 
education facIlities for children 
with disabilities 

Utl"satlon of the general educa-
tion mfrastructure through train-
Ing and support from 
multlcategory tramed resource 
teachers 

Utilisation of available structures 
from other sectors like health, 
welfare and women and child 
development to support rehabili-
tation aspects 

(IV) ProvISion of speCial teaching-

(v) 

(IV) 

Mobilisation of parents and com-
munity support 

Continuous monitoring of 
progress of the children In the 
prolect area 

Licences for Stock and Sales of Human 
Interferon Alpha Injections 

1154-B SHRI SOMJIBHAI DAMOR 
Will the Minister of HEALTH AND FAMILY 
WELF ARE be pleased to state 

(a) whether any new licences have 
been Issued for 'Stock and Sales' of a hfe 
savlf'lg cancer drug Human Interferon Alpha 
(NL) Inlectlons, 

(b) If so, the names of the companies 
and the quantity granted 

(c i whether the hcences were Issued 
because of non-availability of the drug In the 
Indian Market and 

(d) If so, since when the shortage was 
being felt? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF HEALTH AND FAMILY WEL-
FARE AND DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRY (SHRI DASAI 
CHOWDHARY) (a) and (b) Human Inter-
feron Alpha NL InJection, an anti-cancer drug 
IS covered under OGL AppendiX 6, hst 3, 
Item Sr No 1 (XII) of the I T C Policy, 1990-
1993 As per the policy AppendiX 6, Sr No 
37, all persons are eligible to Import the drug 
In finished form A licence In form 10 of Drugs 
& Cosmetics Rules IS reqUired for Import of 
Biological & SpeCial products mentioned In 
Schedule C & C(1) of Drugs & Cosmetics 
Rules ThiS Form 1 0 licence was Issued to M! 
s Genetics SCiences (I) Ltd , Bangalore In 
the year 1990 The licence Issued ooes not 
speCify and quantity or value of the drug to be 
Imported 

(c) and (d) Human Interferon Alpha NL 
InJectlO(llS not manufactured In the country 
As such, the drug together With vallOUS other 
life saving anti-cancer drugs were brought 
underO G L to make It available to consum-
ers as and when reqUired 




